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UPDATE (IRCTC)

Special International Tour Packages of IRCTC West Zone, Mumbai

The Indian Railway Catering and Tourism Corporation Ltd. (IRCTC), a Navratna PSU under the Ministry of
Railways, Government of India, has announced a series of special international tour packages from Mumbai,
curated to offer travelers memorable, hassle-free, and affordable global experiences. The newly announced
packages cover popular international destinations, including: Japan (05-14 October 2025), Bhutan (31
October—05 November 2025), Thailand — Phuket & Krabi (03-09 November 2025), Australia (11-22 November
2025), Shri Ramayan Yatra — Sri Lanka (24-30 November 2025), Vietnam (10-17 November 2025), Mystical
Nepal (23-28 December 2025). These all-inclusive packages offer travelers comprehensive benefits such as
return airfare, local transfers, guided sightseeing, comfortable accommodation, all meals, entrance fees,
visa/permit assistance, travel insurance, and GST—ensuring complete peace of mind and value for money. Shri
Gaurav Jha, Group General Manager, IRCTC West Zone, Mumbai said that the packages are designed to provide
a balance of comfort, value, and quality. “Each itinerary has been carefully curated to ensure travelers return with
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enriching memories and an experience that is both seamless and fulfilling,” he said. Holidaymakers can book
these packages conveniently through IRCTC’s official tourism website: www.irctctourism.com or through

authorised agents located across the country.

UPDATE (WR)

Western Railway Launches “Swachhata Hi Seva” Campaign With Enthusiastic Participation
The “Swachhata Hi Seva” (SHS) 2025 commenced across the natlon from 17th September and will culminate
1 on 2nd October, 2025 on the
occasion of Gandhi Jayanti. The
theme for this year’s campaign is
“Swachhotsav”. Special focus is

1 being given to cleanliness of
workplaces, residential areas, upkeep of public places, health and safety of Safai Mitras, eco-friendly and
zero-waste campaigns, as well as widespread advocacy for awareness on cleanliness. According to a press
release issued by Shri Vineet Abhishek, Chief Public Relations Officer of Western Railway, the campaign was
launched on WR with great enthusiasm on Wednesday, 17th September 2025. Swachhata Pledge programmes
were held at numerous places where thousands of people joined with great zeal. Various activities were
organized across Western Railway under the “Swachhata Hi Seva” campaign. Shramdaan was conducted at
several locations with enthusiastic participation of a large number of railway officials and employees. Western
Railway appeals to the general public to actively participate in this campaign, to transform cleanliness into a

I

mass movement and contribute towards building a Swachh Bharat.

UPDATE (CR)

Central Railway successfully conducts its First “KAVACH” trial in Solapur Division.

Shri Dharam Veer Meena, General Manager, Central Railway spearheaded the successful Loco trials of the
indigenous “KAVACH” system in Solapur Division on 14.09.2025. This successful trial conducted over the 26 kms
stretch between Dhavalas and Bhalwani stations of Solapur Division is the 1st “KAVACH” trial on Central Railway
and another milestone in enhancing railway safety and ensuring
safe train operations. Shri Maninder Singh Uppal, Principal Chief
Signal & Telecom Engineer, Central Railway, Dr. Sujeet Mishra,
Divisional Railway Manager, Solapur Division and other Senior
Officers from Headquarters & Solapur Division were also present
. during the trial. During the loco trials, critical safety features of the
KAVACH system were tested, including: SPAD (Signal Passed at
Danger) testing at stop signals, Block Section SOS (emergency)
generation, Station Master SOS (emergency) Generation,
Overspeed prevention at Turnouts. The First KAVACH Stimulation Lab & Training Centre of Central Railway at
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UPDATE (DOT)

'Joy Mini Train' to be Introduced to Boost Tourism — Tourism Minister Shambhuraj Desai

The state government is making efforts to promote tourism activities at key tourist destinations. Tourism
Minister Shambhuraj Desai has directed officials to prepare a comprehensive proposal to start two 'Joy
Mini Trains' in the Mahabaleshwar-Tapola and Koynanagar-Nehrunagar areas. Minister Desai was
speaking at a meeting held at the Meghdoot Government Residence to discuss the introduction of the
'Joy Mini Train.' The meeting was attended by Dr. Atul Patne, Principal Secretary of the Tourism
Department; Dr. B.N. Patil, Director of Tourism; and Nilesh Gatne, Managing Director of the Maharashtra
Tourism Development Gorporation. Minister Desai stated that the 'Joy Mini Train' is a very popular
initiative at important tourist locations across the country, attracting tourists and allowing them to
explore destinations in a short amount of time. He emphasized that this initiative should be launched at
significant tourist spots within the state. He further directed the department to prepare a proposal for this
initiative on the lines of the Matheran train. The proposal should include obtaining all necessary local

permits, addressing all technical aspects, and assessing the financial viability of the project. Minister
Desai instructed the department to ensure that the project can be launched in a very attractive manner

with low costs.

UPDATE (KRCL)

Kurduwadi was operationalized along with a new FAT setup, reinforcing the commitment for rigorous training and

implementation of advanced safety protocols by making a complete Ecosystem of KAVACH and future technolo-
gies. Central Railway has been working on implementation of KAVACH on a war footing*. *It has the distinction of
being the first Railway to invite tenders for implementation of KAVACH for the entire Zonal Network.

UPDATE (WR)

Wr Promotes Digital Transactions For Reservation & Ticket Booking Services

According to a press release issued by Shri Vineet Abhishek, Chief Public Relations Officer of Western Railway, the
integration of modern digital systems has made ticketing more convenient and accessible for passengers. They
can now avail tickets through various cashless and contactless options, including mobile apps, QR code-based
ticketing, and other digital payment modes. These facilities are aimed at encouraging passengers to choose

CMD, KRCL Shri Santosh Kumar Jha's New Poetry Collection “Syahi Ka Sipahi” Released"
Shri Santosh Kumar Jha, Chairman & Managing Director, Konkan Railway Corporation Limited (KRCL),
is an experienced administrator and railway professional as well as a noted poet. With three published

poetry collections to his credit, he has been contributing to Hindi literature through his reflective and
expressive writings. On the occasion of Hindi Diwas during the 5th All India Rajbhasha Conference held
at Gandhinagar, Gujarat, Shri Santosh Kumar Jha’s fourth poetry collection, “Syahi Ka Sipahi”, was

formally released.The book was unveiled by Hon’ble Union Minister o-Your data has been truncated.

UPDATE (KCA)

Kanara Catholic Association, Mumbai Celebrates Monti Fest with Devotion and Community Spirit
The Kanara Catholic Association (KCA), a charitable institution founded in 1901, celebrated Monti
Saibinnichem Fest (Monti Fest)- the Feast of the Nativity of the Blessed Virgin Mary, with devotion and

UPDATE (JNPA)
JNPA SEZ Achieves 100% Green Energy Milestone Through

Wind Power Agreement

Jawaharlal Nehru Port Authority (JNPA)- India’s Largest Container
Port, in a landmark step towards sustainability, has declared that
JNPA- Special Economic Zone (SEZ) has successfully transitioned to
100% green energy for its operations. The SEZ has entered into a new
short-term open access agreement to procure 6.0 MW of grid-con-
nected wind power, effective September 1, 2025, at a significantly
reduced rate of Rs. 3.11/KWH. Speaking on the achievement, Shri
Unmesh Sharad Wagh, IRS, Chairperson, JNPA, and CMD, VPPL,
said, "At JNPA, we firmly believe that sustainability and growth must
go hand in hand. The transition of our SEZ to 100% green energy
reflects our vision of creating a responsible, future-ready industrial
ecosystem. This initiative not only reduces our environmental impact
but also offers competitive advantages to industries operating within
the SEZ. By leading this green shift, JNPA is reaffirming its role as a
frontrunner in driving India’s sustainable port-led industrial
development. JNPA SEZ plays a pivotal role in our node-to-network
strategy, enabling us to go beyond terminal services and solidify our
position as a comprehensive port ecosystem player." This
achievement underscores the relentless efforts of JNPA in steering
towards impactful green initiatives and highlights its leadership in
shaping a sustainable future for the port and logistics sector.

UPDATE (TATA POWER)

Tata Power’s CFO Sanjeev Churiwala honoured with °‘CFO of

the Year’ award 2024-25 by ClI

Tata Power, one of India’s largest integrated power companies, is
proud to announce that its Chief Financial Officer, Mr. Sanjeev
Churiwala, has been conferred with the prestigious ‘CFO of the Year’
award across all categories by the Confederation of Indian Industry
(Cll) at the 4th Edltlon of the CII CFO ExceIIence Awards 2024-2025
held in

The

\"| recognition
underscores
| Mr.

+ Churiwala’s
| outstanding
contnbutlon to dnvmg f|nanC|aI excellence, sustainable growth, and
strategic value creation. This award, considered one of the most
prestigious recognitions for finance leaders in the country, was
presented to him in the presence of Shri Bhatti Vikramarka Mallu,
Hon’ble Deputy Chief Minister, Telangana and other dignitaries along
with eminent gathering of industry leaders, policymakers, and
business stalwarts. Under Mr Churiwala's leadership, Tata Power
has strengthened its financial resilience, advanced digital transfor-
mation in finance, and aligned capital allocation with its long-term
clean energy ambitions.

UPDATE (CR)
Central Railway realises over Rs100 Crores as Penalty from

17.19 Lakh Cases of unauthorised and ticketless travellers.
Central Railway, in its unwavering commitment to provide a safe,
smooth and comfortable travel experience to its valued passengers,
has stepped up its efforts to curb unauthorised and ticketless travel
across its network. Through intensified and systematic ticket
checking drives, the Railway has achieved significant results during
the financial year 2025-26 (April to August 2025). During this

fervor at its premises in Mumbai. Over the decades, KCA has carried forward its rich legacy of service to
the Kanarite community and beyond, particularly through initiatives such as the KCA Hostels and Halls.
The event witnessed an atmosphere of joy, faith, and togetherness as families came together to honor
the birth of Mother Mary and share in the blessings of the new harvest.

period, Central Railway's dedicated ticket checking teams
apprehended 17.19 lakh passengers travelling without ticket, with
improper or invalid travel authority, and realised a record penalty
amount of Rs100.50 crores.

secure, quick, and hassle-free digital payments. Western Railway offers multiple user-friendly digital platforms that
allow passengers to book their tickets easily and securely, such as through:- @ QR Code Devices, POS Machines ,
UPI (VPA) Payments, UTS on Mobile App, Automatic Ticket Vending Machines (ATVMSs).Shri Vineet Abhishek
stated that these facilities are available across both suburban and non-suburban stations of Western Railway.

PUBLIC NOTICE
NOTICE is hereby given that the certificate for the undermentioned Securities of the THE TATA
POWER COMPANY LIMITED..has been lost /misplaced and the holders of the said securities/
Applicant has applied to the company to Issue
Duplicate share certificate.

PUBLIC NOTICE

[GODRE} CONSUMER PRODUCTS LIMITED]
Registered office © Godrej $ne, 4th Floor, Pirojshanagar, Eastern Express Highway,
Wikhrodl East, Mumial- 100079

NOTICE OF LOSS OF SHARES OF

E-AUCTION NOTICE

Name of the FOLIO No of Certificate Distinctive e i , MAHINDRA & MAHINDRA LIMITED f '

e T L NPT stinciy OWHOMSORVEA TMAYCONCERN oS EINEEA & MATINDEA LEMIYRD M/S INDEPENDENT TV LIMITED (IN LIQUIDATION)
SHANTA 12960 I'-.-I:ITul:F is hereby geen that the certiticate [5] for the under mentioned securitied of the Mumbai. Maharashtra, 400001 {THE COMPANY)
SRIVASTAVA | H5S0087138 | . .top 6771 15979781 TO 15992740 Company has/have been lost/misplaced and the holderis} of the said secunties f applicant{s] : i H Regd. Off. CD: H Block, 1st Floor Dhirubhai
quity Shares hashave applied toth & Company toisswe duplicate certificate]s). Notice is hereby given thal the following share certificales of Ambani Knowledae City. Navi Mumbai-400710
Any Person who has a claim in respect of the said securities should lodge such claim with the Neame of the holder Cothotfuntens]] | Disunchve-Numberls] | No. of | MAHINDRA & MAHINDRA LTD having its Registertad Office at FHENETR SRR - iy SR
Company or its Registrar and Transfer agents MUFG Intime India Pvt Ltd. 247 Park, C-101, I=-m'| It |-:;|l:IEI'['=| teary] FON0 Mods) | Faee | o . g Start End B Gat Buildina. Apollo Bunder. Mumbai Maharashira. 400001 Liquidator-Anup Kumar
1st Floor, L.B.S Marg, Vikhtoli(W) Mumbai-400083. Within 30 Days of publication of this notice sl il A : 3L uiaa EUEWEY DURQITE, ARINQ BUMNCGET, LI DE, MERlaresiing, ' Regd. Off.: Office-734, Lawyers Chamber Block, Western Wing,
after which no claim will be entertained and the Company shall proceed to Issue with the Duplicate INYABEN MOTILALPATEL | 2001013 0LfRs| 540585 BES7T3229 To BESTISEE. | 350 have boen raported as lostimisplaced and the Company inlends Tis Hazari Court, Dalhi-110054
Share Certificate(s) MOTILAL CHIMANLAL PATEL E::}ﬁi ﬁ*x:f. ?f?ﬂgi j{ﬂf;?}ﬁ ;: :.'!i;ﬁ:;]-gu E?ﬁ [oissue duplicate certificates infieu thereof, in due course. Address for Communication: C-708. | Thum Tower-C. Plot No. A40
NAME(S) OF THE CLAIMANT:- i L L R : A Ak g : F . s ; ’ i ‘ ’

Dated: 18.09.2025 RISHI KUMAR The public are hereby cactioned against purchasing or dealmg in any way with the above Any person who has & valid claim on Ihe said share certificates sector-62, Noida, UP-201301

should lodge such claim with the Company al its Registered
Difice orils Register and Transfar Agents KFin Technologies Lid,
Karvy Selenium Tower B, Plol number 31-32, Gachibowli

Email I1D: lig.itvl@gmail.com | Contact No.: 8929015290 & 8929015291
CORRIGENDUM TO E-AUCTION NOTICE DATED
15.08.2025 - CHANGES IN EVENTS

referrod share Cortihicate]s]

Any perdon who has any claim n respect of the caid share certificateld] should lodge such
clabm with the company or it Begistrar and Transder Agents MUFG Intime india Private
Limited 247 Park, ::-151. 15t Floor, L. B. 5. Marg. Vikhroli {w) Mumbai-$00083, TEL:

PUBLIC NOTICE ﬁf.nf.liﬁﬁ’aé‘éi"l'a"-?ﬂﬂ?m‘; ,ﬁ-ﬁr %‘;;.;ﬁ:;.;l L'; 5.?".“#.“.3?.? :T.*;T’-;E;.“c_.'iilm” E;-T—I:Er.';}ﬂ i Finan E=E'|_ D'ﬂfiﬂ[.”ﬂﬁakf E_mguﬂa.Hy_ﬂ@ra_had_TE:angana. With reference to earlier E-Auction Nofice given on 15.09.2025 %o the public in general
: Place: AHMEDABAD Mame[s]of the holderis)/ 500032 wathin 15 days of publication of this nolice after which no under the Insolvency and Bankruplcy Code, 2016 and Regulabons 32 (d) of B8
gﬁ:ﬁ' ﬂflnéaﬂ E:; ;;luasLiiée_?Hud EI-?:I'N KANBAI ;ﬂpuw DFDEﬂﬁErH Zmﬁ?:?t | Date : 18.00.2008 Lagal Clalmant : JAYAREN MOTILAL PATEL claim will be entertained and the company shall procsed 1o issue {Liguidation Process) Regulations, 2016, there under, regarding the sale of assets lying at
31 las per ha Reguirauon Letificatn date duplicate share certificates. Custom Warshouse (in CWC) Vashi Mumbai by E-Auction through E-Auction platform
June 1853 issued by the Charity Commissioner Maharashira) and alsg known bt ifbhi baankned eaurction:- bl g ba tvare s Basie® “os is Whati
as BAI CANBAI WIDOW OF SETH PADAMSEY DHANJI CHARITAELE Name of | Folio No. [No. of shares|  Centificate Distinctive ipd A SanknCLCOTUEUCRAR- MO ONV"85 18 WIKITG. S Dagts- , ~o3 16 WhaL i3
TRUST {as per the Trust Scheme dated 11:".|!|,pri!. 1938 framed I;|':|r the Hon'bie the haldar (R 5Ly} Ma.ie) Ml é’;ﬁ-li j whatever there is basis” and “no recourse basis”.
Bombay High Courl), a public Charitable Trust registerad under Mo PT-E- ASHOK | o oonre 200 2002112 69547 - T61746 ' Events/Particulars T|mg|mg date)
590/BOM {“the TRUST") having its office at Kanbai Wadi, Radhakrishna FORM A MITEAL "1 | Submission of Earmes! Money Deposil (EMDY 1310 p[i;;-g.
Chawts, Khadilkar Road, C.P. Tank, Mumbai - 400 004 have bean approached PUBLIC ANNOUNCEMENT ASHOK | o oinses 200 P 1240993382 - = b ahicunidiet postt | Lleo!
by various interested parties, with proposals to buy the said Property (as more {Under Regulation & of the Insolvency and Bankruptey Board of India MITTAL 134099391 4 | Submission of undariaking by the prospective hlddﬂrj['lﬂ*- theydo | 13102025
particulary described harein below). With a view to identify the best proposal | | {Insolvency Resolution Process for Corporate Persons) Regulations, 20186) Date : 17-09-2025 Name of Legal Claimant | Mot suffer from any ineligibilify under section 234 of IBL, 2016
in the interest of the Teust and in order to comply with the procedure, the Trust FOR THE ATTENTION OF THE CREDITORS OF Place : New Defhi ASHOHK MITTAL 3. | E-auchon Date 15102025
ig. inviling offers from experienced developers Tor sale of the said Property. SIF GARMENTS PRIVATE LIMITED Notes:
The said Properly is occupiad by varous lananis’ occupants of prarmises and X [ i . -
- : : ! RELEVANT PARTICULARS = Every prospactive bidder will be deposit the Earnest Maney Depozt (EMD] in the E-Wallet
LT.:WS[S;ISD E TDESEESIT D”E.N IS e En:‘h Trsa;n imqreny. | 11, [Nazne of comporale deblor Mis SIF Garments Private Limited (Under CIRP) of E-Auction platform “Baanknet™ on or befors 13.10.2025.
riiien Liters duly HGac W Invited i i v i ”~:‘.5t_ m sealed {2, |Date of incorporation of coorate | 24.12.2016 e Every prospective bidder will upload eligibility document (25 mentioned in process
envalopes for sale of the said Properiy onan “as is whare 157 and "as iswhal is | |\ dekiar document) on E-Auction platform “Baanknet™ on or bafore 13.10.2025
basiz. and which shall be subject to the sanction of the Office of the Charnty 3. [ Aulhargy under which comorata ROC D i ; ¥ e i
el P » (Otherterms & condition are same as E-Aucton Notice dated 15.08.2025
Commissioner under Saclion 36 of the Maharashira Publio Trusts Acl, 1950 deblar ks Incorporated | pegstarad FORM A 'f’ L A ; i R 3
and on the terms and conditions as prescribed by the Trust 4 |Corporale denlity Mo Limibed  |U1B10G0L2016PTCI0AEEE 1A N - Refer detailed saie nolice on https:/ibbi baanknet. com/eauction-itbithome S
The Latter of Offer and the Terms and Conditions of Salg in relation to the abave L‘at*l“?" I'ja:mf'li':f'“:'" Mo. of s o f?hUEfL l(:;.,l' NNOU E::BEMEH Board of Irdi ANUP KUMAR
sale, may be obtained upon the payment of an amount of Rs.50,000/- (Rupees - '1_‘;‘“"“" e BT T Y ey [Reguiation 14 of the Insolvency and Bankruptcy Board of India Date * 19/08/2005 LIQUIDATOR, INDEPENDENT TV LIMITED
ifty Thausand Only) by way of @ Demand Draft/ Pay Order able st Mumbei ] cress af e ’F‘:ﬂLSHiIrEU'!- TG N ddress: 12124, Chirargiv Towes 3 Mehmn Placa, I’yh,ruma,-}r uqujdar_"jn F'm,;-,gsﬂl;l Eegu.'a!m.ns. Eﬁj'fjl' . : R :
Fifty Thousa ¥ Oy Wiy ¥ Pay ! principal office {if any) of corporate | South Daki, Maw Dethi — 110019, ladia. Place: Delhi IBBI REGD. NO.: |BBIIPA-D02AP-N00333/2017-18M10911
favoring "BAI KANBAI W/O SETH P. D. CHARITABLE TRUST' during datitor FOR THE ATTENTION OF THE STAKEROLDERS OF LEASEACCELERATOR INDIA PRIVATE LIMITED
waorking hours i.e., from 11:00 am o 5:00 pm from working Monday to Friday 5 PIT ST ——— . 15.05.2025 (Copy of the oroer recaived : :
from 19" September, 20251ill 27" Detober, 2025 from Mis Law Charterhaving | ||”  |repectof comorate debtor ﬁ_ng_m.ﬂ* PPy G TR SR reenneE an 1| NAME OF CORPORATE PERSON | LeaseAccelerator India Private Limited
their address at 14, Rajabahadur Mansion, 15t Floor, Fort, Mumbai 200007, [7. |Eztbnatac dats of chsure of 16.03.0026 i 2| DATE OF INCORPORATION OF
All duly filled in offers with the said Earnest Money Deposit should be [ |irsalvency resokition process (18O day from He date of receipt of ihe crder by CORPORATE PERSON OB07V2016
submitted at the office of M/s Law Charter at 14, Rajabahadur Mansian, 15t L [|Ineerim Rescastion Professional) .
Floar, Fort, Mumbai 400001 as mentioned above during working hours i.e., {4 ”5'““"“’ "59‘5"*'['5':"' "’-‘"'Iﬂ'“ of 'f:’“* HEE‘-"'J‘-’F‘?‘EE-*'-’ on Professianal LLP | 4| AUTHORITY UNDER WHICH
from 11.00 am to 5.00 pm from working Monday to Friday on or before 287 :;mr;:u: r::;m’:ﬁ:_lm"ﬂf_gi :EEE:-]IHF'%?IIIIﬂErﬁ]I;:Jg;;EEDEBFDIH CORPORATE PERSON IS ROC - Mumbal GSB FINANCE LIMITED
October, 2025 in the prescribed format of the Letter of Offer only. The last date (5. |Bxieoss and el of e e | Akiveaa: Flemurgent Respidion e —Y INCORPORATED | REGISTERED CIN: L99999MH2001PLC134193; Regd. Office: 78/80, Ali Chamber, Ground
of submission of the offers shall be 28" Ociober, 2025, | lisokiton ariessbnaiia (IPE) 805, Sl Fiagr. Tawer C. Unilech Busingss Zans 4| CORPORATE IDENTITY NUMBER J Floor, Tamarind Lane, Mumbai, Maharashtra, India, 400025;
Thie Offers 30 received shall be opened at the office of Mis Law Charter on 47 registarad with the Board Mirvana Country Secior-50, Gurgaon-1Z2018. LIMITED LIABILITY IDENTITY U7 2000MH2018FTC 283391 Contact No.: +912222654387; E-mail ID: info@gsbgroup.co.in
Hovembar, 20=5a13 .0, . S, g2l en e s NUMBER OF CORPORATE PERSON PUBLIC NOTICE
Any deviation from the prescribed format of the Letter of Offer shall result in [ |ewdreds and g«mad.bg ba '5‘9'“‘ far “‘?":f”“;_c?“"#"?““?ip':'_“ “‘i-“d“i"-'ir'l' . = This Notice is hereby given in accordance with Paragraph 42 of the Reserve Bank of
automatic cancellation of the Offer submitted, mﬁf:ﬁ?ﬁ:? ritarm '?;:;I"Ii.‘:':llpigafET;LLELEJ“EE;I;EE;;&E'C;U;“J 9| ADORESS OF THE REGISTERED iWelark Enam Sambnay, C-20, G Block India’s Master Direction — Scale Based Regulation (SBR) Non-Banking Financial
NG Thiainit rsar IVl rabLAD telet A BF RO ThrahE WG T ) %EEE trzﬂcﬁr;gﬂﬁﬁ:gﬂsﬁﬂ Erdgjﬁl.;i[?ﬂ;;rr?ﬁ. Ear;:lra :ﬁa;IJ. company, 2023 jointly by Vivek Kumar Singhal, Kshitij Agrawal, Nivesh Mandi Private
assigning any reason for the same. Email Id {Procass specific): | ] urnbai - 400 aharashisa, India |(_(|:m||:edt_anc: K;hltl] Agraxval in the)cap?jcllqty of ifalrttger/ Reprleéslentgtnll\le olf StoRck Mind;
.l cip sigamentsiresurgenirpl.com | ollectively Known as Acquirers) and Ramakant Sagarmal Biyani, Neelam Ramakan
THESLHEDILE RERERRED 1 0 HERCINABUIE 1. |Lagt dibe for gubmsion of claims  |01.10.2025 {14 days from the Order Received Date] | G EINADATICIN CLMMENGEREN 1TI082025 Biyani and GSB Securities Private Limited (Collectively Known as Sellers or the 0ld
(Description of the said Property) {12 |Classes of crediors, ifany under | NA DATE OF CORFORATE PERSON Promoters) and GSB Finance Limited (The Company), that Acquirers propose to acquire
i.ll. “|1|a'i H:EEE or F?f'flsg! ﬂr:gﬂﬂ or Elff'l":ﬂ I'-'f_ith thﬂdﬂ;E_BSUﬂﬁﬂhTE:?ﬁmﬂggﬂaﬁf [ 'JJ;I;-L'EI':BJEITI‘;&:-" aof 7| NAME, ADDRESS, EMAIL Ajay Rajendra Abad 55.25% of the paid-up equity share capital and control of GSB Finance Limited (CIN:
elling housas slanding thereon siluate lying and being a adilkar : chian sringd by tha X ) . T ; P ;
G Tk s - 49000 pouiy known a5 oo Craw v | || i ADDRESS TELEFHONE s 5 014 Tt eS0T T18) < lon e e Compan b s et
lalrab Di i &l [13. |Memes of insolvency Professionats |NA NUMBER AND 7 ' ’ ’ ’ ' ’
Reagistrafion Sub-Disfrict of Mumbai, confaining by admeasurement about | : 5 ol office no C-704. 'u'anl;a;g I:,_Egp_ Bavdkam India. 400025 f b tioned sell lting i h . hi d
; idantfied Ia act as Aushorised THE REGISTRATION NUMBER ; ] naia, rom above mentionea Selers resulting In a cnhange in ownersnip an
6093 sq. yds. eqguivalent 1o about 5094 _52 sq. mirs. or thereabouls (excepting : Polica Statian. Bavdhan Khurd. Pune - 411021 : oo
% : : ; Reprasertative of creditors in & 12 alalan, 3 AT, FUng = &1 control of the company. The Reserve Bank of India has granted its prior approval for the
and reserving therefrom the retained Temple Premises as defined hersin) and s PP e M B Bl OF THE LIQUIDATOR iR . s
i - | I Emall- pa}a:,-ah;;@mﬁmlm proposed acquisition vide its letter dated September 12, 2025.
registered in the Books of the Collector of Land Revenue under Mew Survey 4. |ia) Relevan] Forms and hiipsifibbl gov infenhome/downloads Back d- Subiect o th L Fthe Tak Cod 4 oth licable L
No.578 and Cadastral Survey Nos.427 and 428 of Girgaum Division and Ib1 Dl of & thorized Telaphone no.. +31 BAR00GA1T6 ackground: subject to (e provisions ot the 1akeover Lode, and other applicable Laws,
astasead by the Assassor and Collectsrof Municioal Bates and. Takes unded L ; ; s 2 the Acquirers have agreed to purchase and acquire the Shares of the Company from the
oy : - sl FE e o A i an Registration No: [BEIAPA-OL11P-P- Sellers on the terms and subject to the conditions set out in the Share Purchase Agreement
0", Street Mo 179 and bounded as follows that is to say on of towards the East Notice is hareby given that the National Comgany Law Tabunal Banch-\, New Dedni, has ordensd ORI 0T l i , .
by Khattar Ali Road on or towards the West by the property bearing C. S, M- GomireniCEmGAE OF a-goirioval kG ey ool proess:6f Mk SIF- Ganteks Pivieis B2 T-AMLT dated 29/11/2024. The Sellers have agreed to sell 55.25% of their shares to the Acquirers.
Mo.428, Madhay Bhavan on or lowards the North by Khadilkar Road, on or Limitad on 07.10.2025 {as the order received by the Inedm Resohdion Professional on 8| LAST DATE FOR 1711042075 The parties to the Share Purchase Agreement are the Acquirers (the new promoters),
towards the South by property namely Sukhanand Chawl subjact fo the 17.08,2025) SUBMISSION OF CLAIMS : the Sellers (the old promoters) a_nd the Company (GSB Finance Limited).
obligation of and camving oul therefrom  simullaneows grant of a lease in Tha crediters ol MYs SIF Garmanls Prvale Limied are haraby called upon Lo submil their claims Further, the Reserve Bank of India, through its letter dated July 22, 2025, has also
perpetuity of the retained Temple premises (viz. the Radhakrishna Temple, with procf on or before 01.10,2025 o the Interim Resclution Professional at the address Motice is hereby given that LeaseAccelerator India Private Limited has approved the change in management by the appointment of Shri Kshitij Agrawal and
the adjoining  structure provided and permitted by the Trust for the residence mantioreadinantry No; 10 above, commenced voluntary figuidation an 1 ?"Septﬂmber 2025 Shri Vivek Kumar Singhal as Directors of GSB Finance Limited for a term not exceeding
of the Pujar for the time being of the Temple and for activities related to the The financial creditors shall submil thelr claims with proof m persen, by post, or by electronic ] . Loy i five years. Further, the appointment of Shri Hari Chand Mittal as an Independent Director
Temple, the well adjacent thereto and the Gaushala and the land beneath and means only ai the address menfoned i ertry Ho. 10 iﬁﬂf-’m'mfﬂmrﬂd"qr_ﬁ may submitthe | | The stakeholders of LeaseAccelerator India Private Limited are hereby has been taken on record by the Concerned Department of the Reserve Bank of India.
appurtenant and surrounding thereta) as described in the Tendar Document ga'm?*”_“"F':';‘f‘el'”p”"}‘:"'l-hﬁé?m-'j’"gs{’eﬁf‘”;;&"ﬁ:’r‘ '““:_"'*Md’m‘“ called upon to submit proof of their claims, on or before 17" October 2025, to Any person having any objection to the proposed acquisition or change in control or
and retained by the Trustwith a nominal annual rent of Re. 1/- and with all other UMTVS3100 G Far 2.0 Mmisfeading pracs of catm snall airact penaliies the liquidator at the address mentioned againstitem 7, management may submit their objections in writing, clearly stating the nature of their
liberal tarms in favour of the Trust with full and exclusive and absalute rights in S ' dth ds of obiecti he C S Renu Choudh
_ ; S : : interest and the grounds of objection, to the Company Secretary, Renu Choudhary, at
favor of the Trust as full and absolute owners thereof and subject to exceptions, Resurgent Resolution Professional LLP | | The financial creditors shall submit their proof of claims by electronic means 78/80. Ali Chamber. Ground Floor. Tamarind Lane Mumbai. Maharashtra. India. 400025
n . ; . interim Fiasohstion Frofess|onsl ! MER, /80, Ali Chamber, Ground Floor, Tamarind Lane Mumbai, Maharashtra, India,
grants, terms, and conditions mentioned therein Together with & (Six) Trust sl Nt EBUIPE AP S0 MA3E008 only. All other stakeholders may submit the proof of claims in person, by postor or by email at renugaura@gmail.com within 30 days from the date of publication of this
Rooms belonging to the Trust Registration Number: z 2 : by al :
The properties described above are collectively referred to as “the sald AFA Mo, AFATFAICANE ENIPIZU24- 2850018104 Yocions e thtf-ei 9/09/25 For GSB FINANCE LIMITED
Pro " AFA Valid il 31st December 2025 | | Sybmission of false or misleading proof of claim shall attract penalties. . -
perty g P Place: Mumb Sd
: Registered Address: 905, 9th Floor, Tower C, Unitech Business Zone Nirvana Country ace. Wumbal Sd/-
Dated this 19 th day of September, 2025 For GRA Law Summit Sector-50, Gurgaon-122014. Date -18" September 2025 Ajay Abad Ramakant Saggrmal .Blyanl
: Proprietor Date: 19.09.2025 Email Id (Process specific): P ! 5 Managing Director
44-C, Proapect Chambers Annexe, Pitha Street, Fort, Mumbai-400001 Place: Gurugram cirp.sifgarments@resurgentrpl.com, legal@resurgentindia.com ace. fune DIN: 00523178

epaper.financiaiexpress.mn'. .




